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[TranslatiQ11] 
1
MR. SPEAKER : You can ask your 

question when your turn comes . 

SHRI GIRDHARr ,LAL VYAS : Mr. 
Speaker, Sir, the capitalists are cornering 
the entire- loans. You are _not giving us 
an opportunity to speak . ..... ·(fntermptions) 

MR. SPEAKER : I allow the hon. 
M.!mbers to put supplementaries. Whom 
else do I allow ? Nowhere it is written 
that unless Shri Vyas speaks, the things 
will not move. You can speak when 
your tun, comes . 

[English] 

· 1 want that you should first clarify 
this point to yourself and then I shall 
allow Half-an-Hour discussion on this. 

SHRI JANARDHANA POOJARY: I 
want to clarify at this stage . If you want 
me to disclose it ... 

MR. SPEAKER : No I do not want 
you to do anything which is against the 
rules. I want that you first satisfy your-
self and then satisfy the House. 

SHRI T~NARDH/,NA POOJARY; 
Sir, one more point ... ... 

SHRI H. M. PATEL; Sir, let the 
Minister quote the law under which ... 

MR. SPEAKER : That is what I have 
asked him to make sure what he is to 
say and what he is not to say as per rules 
prevailing. That is what I told him . 
Then, when we have the half-an-hour 
discussion we will know about it . 

(Interruptions) 

MR. SPEAKER : No, you won't 
suppress. I have not said that you want 
to suppress anything. .I only wanted you 
to be sure ... 

(Interruptions) 

MR . . SPEAKER : . Please don't 
interrupt me. It is a very bad habit . 
I am trying to get something for you. 
Please listen to me. 

~Interruptions) 

MR. SPEAKER : You make sure that 
your ground is firm and you stand on 
firm footing and good ·w:ck<.:t and then 
come. 

Export of Indian Textile , to United States 

*186._ SHRI V. T ULSIRAM : Will the 
Minister of TEXTILES be , pleased to 
state : 

(a) whether export of Indian textiles 
to the United States is on the increase ; 

(b) if so, the total value of textiles 
exported to the United Staks during the 
last three years ; 

(c) the share or textiles exported from 
Andhra Pradesh ; 

(d) whether it is a fa.::t that India ia 
facing a tough competition from other 
Asian countries in US market ; and 

(e) if so, the steps taken to face the 
competition and boost our exports ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Yes, 
Sir. 

(b) The total value or textiles and 
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Finance Minister says that no Jaw prevents... . dur ing the last three years were :-
(Interruptions) 

MR. SPEAKER : We shall see. 
(Interruptions) 

MR. SPEAKER : If there is no law, 
then we shall have the infomation. If there 
is law, 'Yes, well and good'. 

(Interrupt ions) 

SHRI JANARDHANA POOJARY 
f)ir1 I <;lon't want to suppress anything. 

1983 
1984 
1985 

(Rs. in crores) 

279.41 
410.29 
476.12 

(c) The statistics or State-wise textile 
exports are not maintained. 

(d) These is competition from sorne 
Asian countries. 

.. 
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' . ·.(,) A· Statemesit i• aivoJ.1. below. 

Stateiaent 
The f ollowina measures have been taken 

to boost textiles exporta:-

(a) Soft loan acbome is available for 
modern·isation of the textile products. 

(b) Sophisticated textile machine~ not 
manufactured indigenously aro allowed to 
be imported o.n OGL. 

(c) Wide width shuttleless looms and 
rotor spinning machines are allowed to be 
imported at concessional import duty 
linked with e,aport obligation. 

(d) CCS rates have substantial1y in-
creased with effect from. 1st January, 1984. 

·These rates were continued during 1985. 
These rates have been. extended upto 31st 
December, 1986 subject to review to be 
completed by March, 1986. 

(e) .Import entitlements under REP 
licences have been liberalised vide Appen-
dix 17 of the Import-Export Policy for 
198.S-SS. Some items of raw material/ 
fabrics are permitted to be imported under 
the Advance Licensjng Scheme and Duty 
Free REP Scheme vide Appendices 19 
and 21 of Import Export Policy for 198S-88. 

(f) Under the 100% Export -Oriented 
Units and Free Trade Zone Schemes, 
facilities for liberal import of capital goods 
and raw materials along with many other 
concessions are given with necessary export 
obligation. 

(g) Foreign collaboration is allowed 
to modernise indigenous textile machinery 
to enable eJ1portera to have access to 
modern machinery. Sophisticated machines 
not manufactured indigenously are allowed 
:to be imported on OGL. As many as 
114 machines necessary for garments and 
hosiery manufactures have been placed 
under the OGL, 97 of them enjoying 
conce,ssional import duty vide Appendix 1 
part B of Import-Export Policy for 1985-88. 

(h) Government has announced intro· 
duction of new Import-Eaport Pass Book 
Scheme for manufacturer-exporters under 
the. new Import-Export Policy. 

.(l} Government has decided t.o set up a ·Fashion Technology IQstitute in Delhi 
for oducation, research, service and tra'in· 

i111 in the areas of fa1bion . def Ip : · ·Cllf.lCl-
ally for .the garment trade •. 

(j) Government has been 1i~in1. additio-
nal assistance for new products and .DfW 
markets. 10% higher R.BP is aivon · for 
new products and new markets. 

(k) Government bas been 1ivin1 Ut,oral 
assistance for sponsoring and fwsdiQa 
promotional activities such as market 
studies, Buyer-Seller-Meets, participatioa 
in international fairs and exhibitions etc. 

(1) Duty drawb~ck rates for aarmea.ts 
have been liberalised. 

[Tranalalion] 

SHRI V. TULSIRAM : Mr. Speaker, 
Sir, l want to know the contribution of 
Andhra Pradesh in the textile exports to 
the United States. Since, Andhra Pradesh 
is surging ahead in all the fields, I just 
wanted to know if we are not Jaaiq 
behind in this particular field. lo Andltra 
Pradesh the hand!oom industry is workio1 
on a large scale. Therefore, I want to 
know the quantum of te:x:tilc exports made 
from Andhra Pradesh ? 

MR. SPEAKER : The hon. Minister 
says that he does not have these Baures. 

SHRI V. TULSIRAM : But he should 
maintain such figures. 

MR. SPEAKER : He does not bavo 
these figures for any State. Why then 
will he keep particularly in respect of your 
State. 

SHRI V. TULSIRAM : That is why I 
said that he should have maintained tbON 
figures. t· 

MR. SPEAKER : You give yoUr 
suggestion. 

SHRI V. TULSIRAM: The hon. Minit-
ter should give this information. Ito 
must be having figures of exports witb 
him and he can find out on the basis of 
those figures.. I want to know from the 
hon. Minister the time by which be would 

. be able to send me the reply 'l 

[Engllsh1 

SHIU .K.HURSHID ALAM IC.HAN ·: 1t is very difficult to maintain these ·statiata 
State-wise and District-wiso. 1 



r · ·1 ·-1: ,AMAL DATTA: You can't 
.i · do it with computers ·also ... ? 

· •' ··81 KHURSHID ALAM KHAN: 
. :~6., we don1t have computers. 

.[Trofillot ton] 

,; :, SHIU V. TULSIRAM: Mr. Speaker, 
• · view of the tough competition, the tex-
tile exports to the Untied States and other 
countries should be of a superior quality 
IO that they can stand in the competition 
there. I want to know what steps he is 
1oin1 to take to push up exports of tex-
tiles to these 01 arke•s ? 

SHRI KHURSHID ALAM KHAN : 
Sir, we have already taken steps to this 
effect. These include payment of duty 
drawback and C.C.S. We also arrange 
buyer.seller meets We are setting up 

.. . an institute in textile designing. It will 
be a fashion inistitute. It wiJI prepare 
aood designs of quality garments and will 
help the people so that exports are pushed 
up by improving the quality control. 

[E,rglish] 

SHRI MURLI DEORA : The hon. 
Minister has stated that in order to give 
boost. there is an increase in the CCS 
and other incentives for exporting textiles. 
I would like to know from the hon. Minis-
ter whether he is aware that there is in-
ordinate delay in getting this incentive 
aa well as lh-, duly dra"' back and in view 
of the fact that in the recent budget, the 
Government has announced this Modvat 
iystem whereby you can get automatic 
credit. · 1 would like to know f~om the 
hon. Minister whether he will allow this 
.facility to the exporters whereby automatic 
duty drawback is available. 

SHRI KHURSHlD ALAM KHAN · 
twould certainly like to avail of the dut; 
)>Pt my friend here in the Finance Ministry 
~"01;1Jd have to be more cooperative. 

SHR.I INDRAJIT GUPTA: The 
~ftaures given by the Minister about the 
,atue of export for three years are showing 
a rising trend. That, of course, is quite 
1ratifyin1, but I would like to know from 

·bim ·whether the potential of export of 
·{our.textiles to the USA market is beina 
seriously affected or not by the hilh protec-

.. ii: 

tionist tariff barriers imposed by tho United 
States authorities on import of textile 1ooda 
from India. If so, I would like to know 
whether they have impoaed a .quota 
system, and that it is only accordiQI to 
that that we are in a position to export • 
What are. we tryin1 to do to take tbia 
matter up with the USA authorities ? 

SHRI KHURSHlD ALAM KHAN: Tho 
quota system is under the MFA, multi-fibre 
agreement and the exportina developina 
countries are not in favour of this multi-
tibre agreement, but unfortunately, the 
importing countries and the developed 
countries "are very much in favour or 
maintaining this aareement. Actually. we 
want that this should be under the GA TT 
which provides that there should be no 
restrictions and no quota system, and 
only the importing countries can increase 
the tariff, but the tariff should be uniform 
for all the countries and there should be 
no discrimination against any country. 

SHRI RANJIT SINGH GAEKWAD: 
Recently, the Festive of India organised by 
us in the USA had a very good impact on 
the American people and it was a very 
good oppqrtunity to exhibit some of our 
textiles in these exhibitions. I would like 
to know from the hon. Minister, whether 
these exhibitions bad any favourable effect 
on the export of textiles . 

SHRI KHURSHID ALAM KHAN: 
The Festival of India in the United 
States had a very large impact on all 
aspects, of tourism and trade ; and in 
trade, the textile are also included. 

Demand of Tea Industry for Unrestricted 
E•port 

* 187. SHRI ANAND A PATHAK : Will 
the Minister or COMMERCE be plcaaecl 
to state: 

(a) whether it is a fact that the tea 
industry demanded unrestricted tea export 
in 1986 ; 

(b) if 10, the reaction of Government 
to the said proposal ; and 

(c) the steps taken in this regard 1 

THE MINISTER OF COMMERCE 
AND FOOD AND ~IVIL SUPPLES (SHRI 
P. SHIV SHANKBlt): (a) Yes, Sir. 




